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RESUME OF BUSINESS TRANSACTED DURING THE
NINETEENTH SESSION OF THE FOURTEENTH
KERALA LEGISLATIVE ASSEMBLY

The Summons dated February 19, 2020 for the Nineteenth Session of the
Fourteenth Kerala Legislative Assembly was issued to the Members on February
19, 2020. The Session commenced at 9.00 a.m. on Monday, March 2, 20620 and
adjourned sine-die at 12.30 p.m. on Friday, March 13, 2020. The House et on the _
_following days, viz., 2020 March 2, 3, 4, 5, 10, 11, 12, 13 (8 days of sn:tmgs)
The House transacted business for 41 Hours 46 Minutes. .

'Obituary References

On March 2, 2020, the Speaker'made reference on the demise of former
Minister P. Sankaran. As a mark of respect to the deceased, the-Members stood in
silence for a while.

On March 10, 2020, the Speaker made reference on the demise of
N. Vijayan Pillai, Meniber of the Kerala Legistative Assembly, who passed away

_on 8-3-2020. Shri Pinarayi Vijayan, Chief Minister and the following Party

Leaders and Members associated themselves to the sentiments expressed by the :
Chair.

Shri Ramesh Chenaithala, Leader of Opposition _
Shri E. Chandrasekharan, Minister for Revenue and Housing
Dr. M. K. Muneer
~ Shri Mathew T. Thomas
Shri Mons Joseph
Shri Mani. C. Kappan
Shri Anoop Jacob

Shri .Ramachandran Kadannappalli, Minister for Ports, Museums,;
Archacology and Archives '

Shri Q. Rajagopal
Shri K. B. Ganesh Kumar



Shri Kovoor Kunjumon
Shri P. C. George '

As a mark of respecﬁt to the deceased, the Members stood in silence for a
while,

mark of respect to the deceased, the Members stood in silence. for a while.
Panel of Chairmen |

‘ The following Members were nominated to the Panel of Chairmen for the
current session of the Assembly.

1. Shri K. Dasan
2. Shri Mathew T. Thomas
" 3. Shri M. Vincent |
‘Questions

Details regarding the number of notices of questions received and the
number of questions answered on the floor of the House are given in Appendix L

. Correction of answer to Unstarred 'Question

On March 5, 2020 Corrected answer and Statement correcting the answer
to Unstarred Question No.1295 dated 31-10-2019 of the Sixteenth Session of the
Fourteenth Kerala Legxslatlve Assembly was laid on the Table by
Prof. C. Raveendranath, Minister for General Education,

Adjournment Motions

During the Session 7 notices of Adjournment Motions were received. Out of
these one was taken up for discussion on 13-3-2020 as detailed below.

On March 13, 2020,the Speaker informed the House that Dr. M. K. Munéer
and three other Members had given notice for moving an adjournment motion
regarding the serious situation t.hat demand appropriate measures to alleviate the

On March 13, 2020, the Speaker made reference on the demise: of former -
Governor of Kerala H. R Bhardwaj and former Member T. Nanoo Master. Asa



fear and apprehensmn created among people due to COV]D 19 spread and to
solve the problems emerged. As the Minister for Health, Social Justice and
Women and Child Development expressed willingness to discuss on the motion,
the Speaker granted permission to the moving of the adjournment motion. 14
Members took part in the discussion. Smt. K. K. Shailaja Teacher, Minister for
Health, Social Justice and Women and Child Development replied to the points
raised during discussion. After reply of the Minister, the motion was withdrawn by
_'the leave of the House.

Defails of notices of Adjoumment Motxons in respect of which-consent was
withheld, after hearing the views of Ministers concerned on the floor of the House
and for which the Speaker withheld consent are given iri Appendix IL

Calling Attention

During the Session 10 Statements were made by Ministers under Rule 62,
details of which are given in Appendix I :

Matters raised by Members under rule 304

During the Session, 56 matters were raised in the House by Members under
Rule 304, details of which are given in Appendix IV. ' :

Papers laid on the Table ' B
The details of Papers laid on the Table are given in Appendix V.
Presentation of Repbrts

The following Reports were presénted on the datés noted against each.

" 1 |The Fifth Report of the Subject Comnuttee -I on the scmtmy of 2-3-2020
| demands for grants. :

* 2 | The Fifth Report of the Subject Commattee -II on the scrutmy 2-3-2020
| of demands for grants.

3 | The Fifth Report of the Subject Committee -]II on the scrutmy 2-3-2020
of demands for grants.

4 | The Fifth Report of the Subject Committee -IV on the scrutiny 2-3-2020
‘| of demands for grants.




5 | The Fifth Report of the Subject Commitiee -V on the scrutiny | 2-3-2020
of demands for grants. '

6 | The Fifth Report of the Subject Committee -VI on the scrutiny | 2-3-2020
of demands for grants.

7 | The Fifth Report of the Subject Commmee -VII on the scrutmy 2-3-2020
of demands for grants. '

'8 |The Fifth Report of the Subject Committee -VIH on the!2-3-2020
scrutiny of demands for grants.

" 9 | The Fifth Report of the Subject Committee -TX on the scrutiny | 2-3-2020
_ | of demands for grants. :

10 |'The Fifth Report of the Subject Commlttee -X on the scrutmy 2-3-2020
of demands for grants,

1 The Fifth Report of the Subject Committee -XT on the scrutmy 2-3-2020
of demands for grants

12 | The Fifth Report of the Subject Comrmttec -XII on the scrutiny | 2-3-2020
- | of demands for grants.

13 |The Fifth Report of the Subject Commitice -XIII on the|2.3.2020
scrutiny of demands for grants.

14 |The Fifth Report of the Subject Comrmttee XIV on the| 2-3-2020
scrutiny of demands for grants.

15 | The Eighteenth Report of the Business Advisory Committee. | 5-3- 2020

16 | The Nineteenth Report of the Committee on Private Member's | 12-3-2020
- | Bills and Resolutions.

17 | The Twenty Fourth Report of the Estimates Commitiee. 13-3.2020

18 | The Seventh to Tenth Reports of the Committee on the Welfare 1332020
of Backward Class Communities. ' '

19 | The Nineteenth Report of the Busmess Advmory Commutee 13—3—2020
Consideration of Reports

The following Reports were adopted. by the House on the date noted against
-each; :



1 |The Eighteenth Report of the Business Advisory Committee. ; 5-3-2020

2 |The Ninctee_:n_th Report of the Business Advisory Commitiee. 13-3-2020
(Although amendments were moved to the Report, it was
declared lost) ‘ '

Leave of Absence from sittings of the House :

On March 5, 2020 the House granted leave of absence from sittings of the
current sesssion of the House to Shri V. S. Achuthanandan and Shri N Vijayan
Pillai,

_Personal Explanation :

On March 11, 2020, Shri V. K. Ebrahim Kunju made a personal cxplanatlon
~ under rule 288 regarding the allegation raised against him in the matter related to
transferring of unaccounted money to the Bank account of Chandrika Daily. '

Statement Under Rule 300 :

On March 12, 2020 Shri Pmarayl Vijayan, Chief Minister made a statement
under Rule 300, regarding the situation in the wake of Covid-19 spread in the
State and control measures taken by the Government. '

On March 13, 2020 Shr Pinsirayi Vijayan, Chief Minister laid on the table a
statement under Rule 300 regarding the LIFE Mission Project.

Government Resolution (Rule 118) :

On March 12,2020 Shri Piriarayi Vijayan, Chief Minister moved the
followmg resolution under rule 118 urging the Central Government to solve the
problems bemg faced by NRIs due to the regulatory measures taken in the wake of
Covid-19 outbreak.
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The Resolution was unanimously adopted,

Legislaﬁve Business

L Bills Passed:
The following Bills were introduced, taken up for conmderatlon and passed
by the Assembly during the session.

L The Kerala Appropriation Bill, 2020. (Bill No. 254).
2. The Kerdla Appropriation (No. 2) Bill, 2020. (Biil No. 259).

Details regarding the date of introduction and passing of Bills mennoned
above are given in Appendix-VI, The salient features of the aforesaid Bills are
given in Appendix-VII

H La ying of B:Hs Assented to:

1. The Kerala Chnsuan Cemeteries (Right to Bural of Corpse) Bill, 2020, (Bill No.
243).

2. The Kerala Panchayat Raj (Amendment) Bill, 2020 (BiII No. 238)..
3. The. chala Municipality (A}nendment) Bill, 2020. (Bill No. 239).

T NN



nr BJ'I{S published and circulated to Members:

. In addition to the Bills mentioned under item I, four Bills were published
and circulated to the Members. Details thereof are given in Appendix-VIIL

1V. Bills Introduced:

The Kerala Finance Bill, 2020 (Bill No. 257) and the Kerala Finance (No.2)
Bill, 2020 (Bill No. 258) were introduced in the House by the Minister for
General Education on behalf of Minis,ter' for Finance and Coir on 13-3:2020

Financial Business 7
1. Supplementary Demands for Grants for 26119-20

The Final Baich of Supplementary Fmancml Statement for the year 2019-20
was laid on the Table -during the Eighteenth Session. The Final Batch of
Supplementary Demands for Grants was passed during the nineteenth session on
2-3-2020. The House devoted 9 minutes for the business,

The Minister for Finance and Coir introduced ' The Kerala Appropriation
Bill, 2020 ' in respect of the Final Batch of Supplementary Demands for Grants
for the year 2019-2020 on 5-3-2020. The Bill was taken up for consideration and
passed on the same day The House devoted one hour and 38 mmutes for the
business.

2. Budget for 2020-2021

' During the Nineteenth Session 13 days were allotted for the discussion on
Demands for Grants in the Budget for the Financial Year 2020-2021. Due to the
threat of Covid-19 outbreak, the discussion on the Demand for ‘Grants were cut
short to 5 days and only 12 Demands were discussed in detail. Remaining
33 Demands were passed without discussion on 13-3-2020.

Out of 362 cut motions received, 132 of them were moved. There were
159 oceasions: for speech including reply by the Ministers in connectxon with the
discussion and voting on Demands for grants.

The Assembly devoted 17 hours and 47 minutes for transacting financial
business relating to the Budget for 2020-2021 and the whole procedure was



~completed on 13-3-2020 (ie, Full Budget passed). The details are given in
Appendix IX and X.

‘' The Kerala Appropriation (No.2)' Bill,202(} in respect of the B.udget for the
year~2020-2021 was introduced on 13-3-2020 by the Minister for General
Education on behalf of the Minister for Finance and Coir. The Bill was taken up
- for consideration and ‘was passed on the same day The House devoted one

minute for the business. :

VlSltO!‘S

The number of persons whe w1messed the proceedings of the Assembly
dunng the Session was as follows:

Public Gallery 1 442,
Speakers' Gallery - _ : 396
Distinguished Visitors Gallery  : 37

' Termination of the Session

The Nineteenth Session of the Fourteenth Kerala Legislative Assembly was- -

prorogued with effect from March 13, 2020 at the conclusion of its sitting vide
Notification No. 1979/Table- 1/2020/Leg dated 24-3-2020.
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APPENDIX-1

STATEMENT SHOWING DETAILS OF QUESTIONS ASKED BY
MEMBERS DURING THE NINETEENTH SESSION OF THE
FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

21

1 Number of Notices Received and Reglstered (2-3-2020- . 4992
13-3-2020) .
2 - |Number of Starred Notices Received and Reglstered 2578
Number of Unstarred Notices Received and Regispered 2414 .
4. | Notices Disallowed ‘ .32 _
4A |Notices registered but transferred 1o dates beyond 13-3-2020 48
and not admitted due to prorogation '
5 |Notices Withdrawn _ : : - 6
6 |Number of Notices Admitted as Starred ' 2236
7 |Number of Notices Admitted as Unstarred ~ 2670
8 [Total Number of Notices Admitted as Starred:and‘ Unstarred . 4506
9 |Total Number of Starred Questions in the Printed List 270
10 | Total Number of Unstarred Questions in the Printed List 2916
11 | Total Number of Questions . - | 3186
12 { Number of Answers Received on Allotted days itself’ - _ 1281
13 |Number of Answers Received Late and Published as per 1756
Bulletin (Up to the publication of Late Answer Bulletin on
29-4-2020) .
14 |'Answers to be received - -149
15 | Number of Qucstions AnsWered on the Floor 21
~ 16 {Number of Instances allowed to as Suppiémentaly 153
: Questions : T
17 |Number of Supplementary Questions Answered on the Floor 171
18 ' Number of Short Notice Questions Received ' 0
B 19 | Number of Short Notice Questions Allowed 0. -
20 |Number of Notices Received for Half an Hour Discussion 0
0

Number of Half an Hour Discussion Allowed
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: APPENDIX-II _
CONSENT WITHHELD AFTER HEARING MINISTER CONCERNED
Sl |Date {Name of  |Minister who | Subject Matter
No. Member was heard
who gave
the Notice
1 |March 2, Shri Chief Minister | The serious situation reported to
2020 . T.Thomas B have arisen due to the efforts
and  three taken by the Government to
other ' cover up the findings of C.&
Members ' A.G. regarding the irregularities
in the Police Headquarters and
the reported . “move by the
Government to cover up the
findings of the C. & A.G.
2 |March 3,{Shri  Shafi}{ Chief Minister The serious situation reported to
2020 Parambil have arisen consequent on the
and  three alleged move of the Government
other. to shield the accused in Periya
Members - twin murder of Youth Congress
| activists. '
3 {March 4,!8hri V. D.|Minister for|The serious situation reported to:
2020  {Satheesan |Finance and|have arisen consequent on the
and  three|Coir decline in tax revenue from gold
other ' market due to the reported
Members inefficiency of the Goods and
Services Tax Department.
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4 [March 5, Shri M. |Minister  for|The serious situation reported to
2020 Vincent and Co-operation, | have arisen due to the lightning{ - -
' three other| Tourism  and|strike of K.S.R.T.C. employees in |
members . | Devaswoms Capital and death of a passenger
' due to the non-availability of] .
treatment in time. ]
5 [March 1L|Shri . = N.|Minister . for|The serious reported to have
2020 Samsudheen  Revenue  and |ariseén due to the reported lapse in
and  three| Housing the distribution of relief to the
other ' flood  victims and alleged
Members mphonmg off of flood relief fund
7 by ineligible persons.
6 |March 12,|Shri Roji M.|The  Speaker|The serious situation reported fo
2020 John  and{informed the|have arisen due to the negligence
' three other| House - ~of his of Governor's report by the
Members | decision to| Government regarding the alleged
withhold illegal tark moderation in
consent to the | Universities.
moving of -the '
notice on the|
ground that no
such. * report|-
was. available
with the
Government,

~

63772020,
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APPENDIX-III ‘
_ CALLING ATTENTION .
Sl. [Date Name . of|Minister who|Subjéct Matter
INo. | Member who | made ' '
gave  the|statement
Notice ' ~
1 {March 2,|Shri Minister  for|The nccessity to inform .the
' 2020  |Purushan Welfare  of|Central =~ Government the
Kadalundy | Scheduled apprehension created among the
Castes, Scheduled Castes/Scheduled Tribe|
Scheduled communitics . in - the  State}.
Tribes, following' the. Supreme Court
Backward judgment - that the = State
Classes, Law,|Governments are not bound to
Culture  and|make reservation in promotion
Parliamentary |posts. -
Affairs -
2 |March 3, Shri M.|Minister  for| The necessity to take steps to
2020 {Swaraj - |Higher - |[solve the problems being faced
Education, by. the college students of the
Welfare - of|State due to the Central}
Minorities, Government policies. and ~ the
Wakf and Hajj{improper activities of private/self
Pilgrimage - | financing colleges and to preserve
their democractic rights.
3 |March 3,{Shri V. T.|Minister for|The :n_ccessity to protect the
2020 Balram Higher - freedom of students to organise in
Education, ~ |colleges in the State.
Welfare = of '
Minorities,
Wakf and. Hajj
Pilgrimage
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4 |March 4,|Shri  James Chief The necessity to exert pressure on
12020 |Mathew Minister the Central Government to rectify
' ' the decision that denied eligible
flood relief fund to the State.
5 |March 4,|Shri V. P.|Minister for|The necessity to ensure the
12020 Sajeendran | Welfare - of| prescribed 'representation of
S Scheduled  |Scheduled Castes and Schedule
Castes, - Tribes - in the Government|
Scheduled Departments of the State.
Tribes, S '
' Backward:
Classes, Law,
Culture and|
Parliamentary
Affairs
6 |March 5,|Shri R. Ministcr - for|The neéessity to exert pressure on
{2020 Ramachandr |Fisherigs, ~ |the Central Government to relax
an * |Harbour the norms of CRZ notification
Engincering | which obstruct house construction |
‘and  Cashew |of fishermen in the State,
Industry - ' '
7 |March 5,|Shri Eldhose | Minister for| The necessity to incbrporate road|
2020 P, Kunnapilljl General safety education as part of the|
" {Education . school curriculum of the State.
‘8 |March IL,|{Shi K. V.[Chief Minister | The necessity to urge the Central
2020 | Abdul Government to make diplomatic
Khader | interventions to énsure the jobs of
: | Gulf emigrants who could not|
report for duty on time due to
travel restrictions in the backdrop
of Covid-19 surveillance measures.
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Shi L C.

The necessity for intervention of

Tourism and
Devaswoms

9 | March 1), Minister  for _
2026 Balakrishnan | Transport the Government to lift the night|.
traffic ban in the Bandipur Tiger
Reserve stretch of N.H.766.
10 |March 12,iShri V. Joy |Minister  for|To .the apprehension created in
12020 Co-operation, |the Co-operative sector due to the

Central Government decision to
amend the Banking Regulation
Act to give the RBI wider powers

to regulate Co-operative Banks.
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- APPENDIX-IV

MATTERS RAISED BY MEMBERS UNDER RULE 304

Monday, March 2, 2020
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98 | 996/2019 | a0 & (aft) oad 92/2019/@R8.u 19-12-2019
99 | 100/2020 | =0, &. (agosgav?) mmid 2!2020!«;@).-3,[‘.@@“.&1. 2-2-2020
100 | 7892019 | 1. . (all) mmid 37/2019/s00day. 26-10-2019
101 | 800/2019 |an. @, (a) maud 36/2019/s0a. 117-10-2019
102 | 6832019 | . &. (ah) moud 33/2019/6208. 23-9-2019
103 | 875/2019 |m. &. (all) maud 38/2019/s0ad. 8-11-2019 |
104 | 8792019 |80, & (o) md 207201900, 14-11-2019)
105 T g3 14027117 18-11-2019
106 | 994/2019 |s. & (afh) meaud 42/2019/so0av. 6-12-2019 |
107 | 682019 |ru. . (a.) moud 140/201%/a 0 20-9-2019
108 | 77412019 |en. &, (o) maud 25/2019/gmades: 24-10-2019
109 | 80872019 |adt. &. (afl) maud 143/201%adid, 23-10-2019
110 | 7542019 | &1, & (all) menid 157/2019/soggns 10-10-2019
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- @ (all) maud 165/201%sogns”

11 | 8232019 |en 411-2019
112 | 824/2019 [ @ (af.) maud 164/201%sogay’ 4-11-2019
113 | 83272019 |an. & (af) meus 170/2019/soggre” 8-11-2019
14 | 8332019 |en. @ () mad 17U201%/saguns 8-11-2019
115 | 8342019 |s. . (af) moud 172/2019/s0gurs 8-11-2019
116 | 83572019 |ai. 6. (al) mmud 173/201%sogay [ s1-2019]
{117 | 836/2019 |an. & (an.) corrud 174/201%/s0ggry” 811-2019
(| 8 | 8372019 a0 5. (afl) vt 1757201950y 8-11-2019
119 | 8382019 [ & (a) marud 176/201%/sagre” 8-11-2019
120 | 839/2019 | s, . (nfl) mrus 177/2019/s0gn” 811-2019
121 | 840/2019 s, & (a1) mrud 178/2019/soggay 8-11-2019
122 | 8412019 |an. & (afl) mauss 179/2019s0ggre 811-2019
123 | 8422019 (et o (a) maud 180/201%/sagay 8112019
124 | 844/2019 |a. @ (o) womid 181/201/sogymv” 8112019 |
125 | 8452019 | @ (o) maud 182/2019/s0gums 8-11-2019
| 126 | 846/2019 |0 & (a)) corud 183201%/sogny” 8-11-2019
127 | 852019 |8l 5. (afl) maud 1082019%nctcs. 20-8-2019
128.| 8902019 [an. . (o) ot 186/2019/sogen” 17-11-2019|
129 | 8922019 |an. & (afl) maud 187/2019/sogmy” 18-11-2019
130 | 89¥2019 s &. (wl) maud 188/2019s0ggs 18-11-2019
131 | 894/2019 | . 6. () marud 189/2019/sags 18-11-2019
132 | 895/2019 |8 & (afl) mcrud 190/2019/s0ggn 18-11-2019
133 | 8962019 [sn. 6. (o) mod 1920197s0grs 18-11-2019
134 | 926/2019 |80 & (a0} mmus 194/2019/s0gms 27-11-2019
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92712019

- a. (al) moud 195/2019/s0gv"

135 o 27-11-2019
136 | 928/2019 | e &. (aN) maud 196/2019/s0g0V 27-11-2019] -
137 | 9382019 sl &. (a0.) o 165/2019aslad. 27-11-2019
138 | 9532019 | e & (al) comsd 167/2019aciloh. | 7-12-2019
139 | 9822019 |s. & (afl) mmud 202/2019/s0gay 17-12-2019]
140 | 987/2019 s &, (_;.n.)'m«u;s 204/2019/saguay 19-12-2019]
141 | 98%/2019 |en. &. (a.) mouad 205/2019/s2g5m" 19-12-2019
142 | 1005/2019 | 1. ®. (a1} maud 206/2019/s0ga |24-12-2019
143 | 1014/2019 | &, &. (afl) maud 208/2019/so gV’ 127-12-2019
144 | 1015/2019 | 0. 8. (afl) maud 209/2019/sogm 27-12-2019
145 | 102472019 | s @ (a) o 21/2019/s0g,0 31-12-2019
146 | 1025/2019 | 801 &. (aR) mud 212/2019/50g0" 31-12-2019
147 | 102772019 | &, . (ah) maud 213/2019/s0gm” 31-12-2019
148 | 102972019 | . &. (alh) manud 214/2019/s9guay 31-12-2019
149 | 1030/2019 | =a. a. (afl.) maud 215/2019159@3_«& 131-12-2019
150 | 103172019 | . &. (a0} maud 216/2019/s0gm '_31-_12-'2019
151 | 1032/2019 | =, a (afl.) mird 217201950 31122019
152 | 10332019 |en. & (aft) merud 218/2019/s0gay” 31-12-2019
153 | 103412019 | & o (all) anud 219/2019/s0ga 31-12-2019
154 | 1035/2019 | . & (afl) maud 220/2019/soggm ' 31-12-2019
155 | 1036/2019 |, &. (o) moud 221/2019/sagay” 31-12-2019
156 | 103772019 | &1, & (af) maud 222/2019/sogm 31-12-2019
157 | 62020 |efL & (a0) moud Y2020/ecicd 4-1:2020

=1,
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180

158 - |00 oot (VVagatmm¥102572019-20 17-10-2019
159 | 512020 |m. & (an) e V2020s0gm 21-1-2020
| 160 | 7352019. [sn. & (amgt) ot 13407201970 4-10-2019
161 | 77712019 |80, & (a0) o6 23201%0a0 }4-10-2019.
162 | 849/2019 [a. &.-(afl) maud 25/201%scm 1-11-2019
163 | 9792019 |#. 6. (a) corus 26/2019/cen0 | | 2-12-2019
164 | 3872019 |mn. &. (af)) mud 54:/2019/@4;&@&".@%@1 11-6-2019 |
165 | 706/2019 |, 8. (al) 0 95/2019/opaf. & apactawsgyanl. [ 29-9-2019
166 | 6252018 |en & (an) maud 1234'.2018/0@41‘5&“@@‘:@5111#@. 692018 |
167 | 49012019 |8 . (o) coous 64/201%agaf & agactavmiyait. | 67-2019
168 | 578/2019 |en. o (aht) oruid 9@2019/@4&ﬂmnn:wsmé.m 2482019}
: 16.9‘ 827/2019 . @ (afl.) p— 9&20i9/@4&@m%@m4.m 29-9:2019
170 | 98412019 | s & () cvrid 106/2015/npaf: & ngndiwsmigaut. |14-12-2019
171 | 625/2019 |sfl. &. (o) mwaud 136/20m.qu. | 39209 |
172 | 7252019 |80, . (a0) moud 1532019750 | o-10-2019|
173 | 73272019 |ai. & (aN) oaud 154/2019/1an0, 19102019
174 | 50412019 |80 &. (afl) moud 113/2019/1.c0n 24.7.2019
175 | 73U2019 |s. &, (afl) maud 1522019/s0g00" 9-10-2019
176 | 7432019 |6, @. (1) e 158/2019/6.0u1. | 11-10-2019
177 | 7852019 |ah. @, (afl) aud 159/2019/st.aun. 23-10-2019
178 | 814/2019 |8, &. (afl) maud 1632019/shaw. 2112019
179 | 816/2019 [sa. a. (af.) maud 162/2019/81.0, 2-11-2019
818/2019 |en 5112019

. 8. (o) maud 166/201%m).u.
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181 | 91212019 | . & (afl) monud 185/2019/6.l 17-11-2019
182 | 929/2019 | . &. ()} ooud 192/2019/5.u |24-11-2019
183 | 930/2019 |st @. () moud 19%2019/51.0u. 24-11-2019
184 | 96772019 |en. . (an) mmud 198720190’ 9-12-2019
185.] 98072015 | s @ (all) mmud 20120197101, 17122019}
186 | 968/2019 | 8. &. (afl) maud 199/201%/sogm 10-12:2019
187 | 4702019, | g @ (afl) maud 11/2019/ghant. 15-7-2019
188 | 5132019 |&l. & (all) maud 66/19/ag@s.ofl.ad. - 20-7-2019
189 | 65272019 |en. a. (an) mmid 64/201%/sged.cn. @00, 15-7-2019 |
190 | 656/2019 |m). @ (all) mmud 81/2019/aped. . epd. 8 9-2019
| 191 | 7222019 |80, &, (o) ot 83/2019/ngad.enil.wp. | 8-9-2019
192 | 7232019 |80, & (afl) moud 82/2019/spad.eil. e, 892019 |
193 | 7912019 |#n. 6. (agonpers?) manud 6012019/ 29-10-2019
| 194 | 81972019 {ml. 6. (o) B 92/201%agod.c0Nl. o020 |18-10-2019|
195 | 954/2000 «l. a. (afenp)mis) moud 95/2000/ nf)©d. el ey d. 510—2000
196 | 42772019 |m. & (a0) OMIF201/c0t. 29-6-2019
197 | 509/2019 |8, & (afl.) OUBS56/201%/ng0h.oni. ard. 20-6-2019|
198 | 512/2019 |6, & () ©MUAES 2019/ no.enifl T3, 18-7-2019
199 | 554/2019 | . @ (o) s TY2019/agad.el.and. 29-7-2019
200 | 621/2019 |sf. & (an) mid74/2019/aged. om0, 7-82019 |
201 | 622/2019 |80, &. (afl) maUET4/2019/ngych.m. o, 7-8-2019
202 | 6232019 |80 & () DI674/2019/agad.cnl. d0d. 7.8-2019
_203A 690/2019 | av. p. (@041} cmaud 84/2019/amonal 14-9-2019
204 | 74772019 |sn. 8. (al) mrud 8R/2019/spu.m.and. 2-10-2019



748/2019

205 & 5. (afl) wOUB 88/2019/agycd. ol arod, 2-10-2019
206 | 74912019 &, @ (1) mmid 8Y2019/ega et amd, 1 2-10-2019
207 | 750/2019 |80, @. (afl) mcrus 88/201%/nget.nfl.arpd, 2-10-2019
208 | 7512019 [an. & (a0} maru 88/2019/agyat, ol wrnd. 2-10-2019
209 | 789/2019 s o. (a11) w0 962019/ mget a0, ‘[25:10-2019
210 | 7932019 |m. @ () maud 93:2019/@@.571".@@@. 119-10-2019(
211 | 79472019 | &. (aN.) woud 99/2019/ngych.enfl o, 128-10-2019
212 | 8172019 |80, & () s 98/2019%aget.onfl. and. 28-10-2019
213 | 856/2019 | s &. (a.) doud 10V2019-p.caand. . | 5112009 |
214 | 86412019 [av. p. (wpaysl) menud 100/2019/emosia 5-11-2019
215 | 88272019 & @, (aht) b 102/2019/ag8.entl. a0 . 7-11-2019
216 | 88Y2019 [e0. 6. (a0) ot 10272019/t onttwad, 7-1-2019
217 | 884/2019 | & @ (afl) omud 102019egeb.cniamd. | 7-11-2019
218 | 8852019 |t o (wrdgh) omid 1366/2019/ ngaheaand, | 6112019
219 | 88812019 |s. @. (afl) mmud 103/2019/ng/%. 5. w0, 11-11-2019
220 | 889/2019 [&n. & (ah) mcrud 104/201%ng ok miland, 11-11-2019
221 | 8972019 |ah. . (1) oamud 105/2019/ngrat. ot 13-11-2019
222 | 8982019 [sa. @. (an) mmd‘10'6?2019lna)ma.'mn.rmgca._ 14-11-2019
223 | 899/2019 |an. &. (ah).) moud 108/201% aged.eni.and, 16-11-2019
224 | 900/2019 [60. & (ah) mrud 110/2019/aget.enn.and, 16-11-2019
225 | 9012019 {80, . (a11) drus 110/20197gat ontt o, 16-11-2019
226 | 902/2019 | & 8. () erud 110/201%/ gyt onil. s, 16-11-2019
227 | 906/2019 |av. . (amaye) manud 1142019/ aavosias 18-11-2019
228 | 90%/2019. {en 16-11-2019

. @ (o) mMIS 107/2019/ ngysd.en. a3,
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0. @, (@Ras)) maud 115/201%acoviad

21-11-2019

229 | 914/2019

230 | 92272019 {&. &. () mand 1_20/2019/@@.9111.@@@; 25-11-2019
231 | 924/2019 |av. @. (@oash) maud 118/2019/emosa3 25-11-2019
232 | 9332019 |l @. (aN) maud 113/201% gy el @, 21-11-2019
233 | 934/2019 |8, & (w) M 1142019 aged.milanad. 2111.2019|
234 | 9352019 | & (afh) maud 1122019 ag@.mi.and. ‘| 21-11-2019
235 | 939/2019 |, o. (Raye) e HY2019amos1ad 25-11-2019
936 | 94012019 | . 8. (af.) maud 117/201%/agmd.mh.ed. 2511-2019
237 | 9432019 |a. & (afl) 122/2019/ag b snll g, 27-11-2019
238 | 950/2010 |en. & (ah) mod 128/201%/aqod.enfl. @8, 312-2019
239 | 95772019 | e @ (all) maud 130/2019%agat.cnflend. - | 4-12-2019
240 | 962/2019 | au.p.(@na) moud 129/201%amasiad 412-2019] |
241 | 1001/2019 | 8. &, () moud 141/2019/agot.mN.and. 24-12-2019)
242 | 101972019 |81 . (a0) s 136/2019/ape nfl.and. 21-12-2019
(243 | 42020 |s0. & (aN) mod 138/2019agt.ouil. 0. 24-12-2019
244 | 152020 |ef. & (o) maud 2/2020/ap@d.mil.and. 6-1-2020
2451 222020 |av. @. (wpasl) maud 142/201%emovias 24-12-2019
546 | 39/2020 |0, @ (a) maud 7/2020/ag@s.mi.@od. 14-1-2020
247 | 9672019 |, &. (af)) maud 1212019 aped.sufl.ard. 25-11-2019
248 | 964/2019 | . @. (af) maud 121/2019/agas.mi.aod. 25-11-2019
249 | 96512019 | e . (aNl) maud 121/2019anas.fl. . 25-112019|
250 | 966/2019 | 8. @. (aft) moud 121/2019aged. il amd. 25-11-2019
{251 | 10212019 sl @. (i) muE 13972019/ agd.o0fl.@RE. 24-12-2019
252 | 3472020 30-12-2019)

8. 8. (afl) maus 1432019/ .0t @ d.
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253 | 75/2020 |ed. & (o).} maud 9/202bfngjma.am.m@ra. 23-1-2020
254 | 822020 [s. & (aN) mmid 137/201%ag@A.mitand.. 23-12-2019
| 255 | 407/2019 | &. (all) 0oud 6312019/0&:»653%; 7-6-2019
256 { :4944’_2019 &, &. (o) maud 80/2019/ee0-a04 ] 19-7-2019 -
257 | 582/2019 |sfl. . (afl) maud 79/201%c@0-00qf: - 11-7-2019
258 | 629/2019 |edt. a. (af.) moud 9})/2019/3@3-@_3,5 19-8-2019
259 643/2’019 &, &, (afl) moud 952019 cae:s-824]. 6-9-2019
260 | 692/2019 |e. a. (afl) amaud 1022019 camo-a3e . 27-9-2019
261 | 6932019 |t a. {afl) maud 10.312-019!&9@3433@:[’. 27-9-2019
262 | 704/2019 |1, &. (afh) maud 101/2019cao-a0f: 123-9-2019
263 | 728/2019 |e. @. (af) maud 109/2019/edo-s0q]! | 9-10-2019
264 [ 729/2019 |en. 53.. (af) ®oud 111/2019/e6:3-a0q]. 9-10-2019
265 3452019 | &l 6. (afl.) mrud 52/201%am0-60 17-5-2019
266 | 4012019 | sl &. (afl) drud 572019 c80-00g]: | 24-5-2019
267 | 469/2019 |sdl. @. (o) maud 77/201%es0-a0nf. 6-7-2019
268 | 64872019 | &, . (af.) maud 9/2019/ced-a0qf 22-8.2019
269 | 6732019 jed. a. (afl.) maud _1001201913@9—99'%; 23-9-2019
270 | 705/2019 |&. @. (afl.) moud 73f2019/ea,a-éag. 29-6-2019
{271 | 75272019 |on. &. (an) mmis 96/2019/6a0-800f 16-9-2019
272 | 7632019 [ @ (afl) maud 1122019/600-a0qf 9-10-2019
273 | 76812019 s 6. (afl) waud 104/2019/aa-a0%0f 28-9-2019
274 | 775/2019 |ml. &. (aN.) maud 98/2019%6e0-a0f. 16-9-2019
275 | 778/2019 | s, &. (af.) moud 89/2019/aa0-680q]. 19-3-2019
276 | 780/2019 | a1, @ (af).) maud 99/201%/co0-20ef. 16-9-2019
277 | 782/2019 {80 &. (ah) mmid 106/2019/am0-610q]: 3-10-2019

637/2020,
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. &. (afl.) moud 74/2019/3@0—630«5( .

278 | 78312019 |m 29-6-2019
279 | 820/2019 |&. &. (aN).) maud 119/2019/¢w.0-630q . 7-11-2019
280 | 850/2019 |en. . (an) maud 118/2019,(@@,9-9‘5: 29-10-2019)
281 33072019 | oA, &, (afl) maud 120!2019/0&;&5;3%:[‘. 8-11-2019
282 | 9202019 |2 &. (1) maud 121/2019/can-a0qf, 18-11-2019
283 | 936/2019 | e & (afl) maud 123/201%60:0-a10 . 25-11-2019
284 | 93772019 |, & (adl) dnud 124/2019/co0-e0q. - 29-11-2019
285 | 959/2019 [ '@ (afl) ;o 127/2019/can-aoqf 9-12-2019
286 | 99372019 | &, (aft) mausd 129/201%ce.0-a0q], - [14-12-2019
287 | 100072019 | sa1. . () moud 131/2019/c6:0-009 17-12-2019
288 | 1003/2019 [ =01 6. (afl) maud 122/2019/cie0-00q 23-11-2019
289 | 1004/2019 | en. &, (afl) ®auA 136/201%680-804: 23-12-2019
290 | 1013/2019 fef. &. (afl) mmud 132/201% e a0, 17-12-2019
291 | 402/2019 |, &. (o) mud 6U/2019/6m0-g00: 30-5-2019(
292 | 579/2019 e, & (;Ln.:) maud 86/20196ma-a0qf: 30-7-2019
293 | 17/2020 |8 & (afl) moud 134/2019/a,0-23q . 19-12-2019
294 | 724/2019 e, &. (af).) B 652019 ng@Bogro s, | 510-2019
295 | 7262019 | s 8. (al) mrud 66/2019/ngychngrrsl. o, | 5-16-2019
296 | 7372019 | s & () mud 54/201'9/nm<aa.ﬂg}®1m1.m. | 4-9-2019
297 | 744/2019 |0 @. (ahl) moud S8/201%egebagasalan, | 25.9.2019
298 | 7652019 | e (aft) 57/2019/@m.n@mfm.@1. 25-9-2019{
299 | 79072019 | &0 @. (afl) moud 76/201%ag.agrd-sflont,  |29-10-2019
300 | 8282019 . & (afl) maud 712019 apcB.agasefanl. | 2-11-2019
301 | 8292019 |1, &: (all) M@ 782019 gy @, gy sal. . 2112019 |
302 | 956/2019 |en ' 9-12-2019

- 8. (al.) maud 88/2019/ap@d.agmi’ s asn,
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303 | 990/2019 |au. . (@Ra)sl) maud 94/2019/@.a01.8.00 - - |20-12-2019 -
304 | 9512019 |&f. @. (o) moud 86/201%agah.apsislant, | 2-12-2019

305 '101112019 . & (afl) maud 87/2019 ap@d.agaviel.anl. . | 6-12-2019

306 | 322020 |av. o (@w.) mwaud 5/2020/m.quLe.qL _ 10-1-2020
307 | 3432019 |ef. & (a.) mmd 2U201%agas & afl. . 6-5-2019
308 | 433/2019 e & (o) maud 6)‘2019!&1.@.@_.@63. 30-6-2019
309 | 857/2019 led. a. (aN) mmud i4f_2019/m.g;m.nma. : 4112019
310 | 8632019 |, &. (afl) moud 15/2019/e0. 0. 040000, 4-11-2019
311 | 866/2019 e, . (all) maud 16/2019/s0l.0.05100)0D, 4-11-2019
312 | 867/2019 |en. @. (an.) moud 17/2019/6) 2.0l agd. 4-11-2019
313 | 869/2019 | st @. (o) maud 18/2019/s.@.wlagd. | 4-11-2019
314 | 9152019 e, &, (afl) maud 7/201%aimo | 25-7-2019

315 | 9732019 | a. (al.} maud %2019 aged & wm.a@@.w‘\. 17-8-2019 |

316 | 49Y/2019 |av. @ (awa)) daud 6/201%enn.s.cu 21-6-2019
317 | 492/2019 |av. @. (maysh) mwmid 72019/ear0.6.01 - | 21-6-2019
318 | 918/2019 |eN. &. (afk) ot 322019paf@.aagad. | 19-11-2019
Wednesday, March 4, 2020 . . '

The following papers, with delay statement were laid on the Table as per
- rule 47 (2)

mloarve T UEagMo - mmj@_annmm‘lsomm
' ' caloaymaud

13 7 1042

13 N 12 g 4633

14 10 ' 393, 529, 5323 -

14 n | 4052

14 15- | 529, 862, 1642, 2463, 5323
o : 5506

14 16 880, 2621, 2693, 5181, 6024
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Friday, March 13, 2020
L Pdperc as per rule 166( 1.

w,.&.(nfl) maud 06/2020!91.@1.
— LT ST 1

’-_'@_;kk n.g)(T‘L)(GT@(ﬁ. 8. O.nm]anlmo
il Mt o mmig o - o)
1 2 3 R
1 742000 ;Ta(a@m %) maud 3¥2020/6an00, 28-1-2020
z_@z_oif_k 5.9, (xong’) o1 34202070000 281-2020
392020 &.a. (n_n) mmid 5/2020/(::.93:. 29-1-2020
4 1242020 Ga000-0 MUl Sl0g) 2/278/ 20190000, | 15-2.2020
1532020 [ a0l a(apongm) moud 572020/0mns 2522020
6 1972020 [atte(a) moma 82020/ daun. 422020
“ﬁfﬁﬁtﬁgi:ma})ﬁ it 11/2020/mm 8,00, 10-2-2020 |
72/2020 m.a.{~ ) mmid 1/2020/apa0& afl.oen, 4-1-2020 !
89/2020 &H.a.(ad) moud 12/2020/5_0@3015‘ 1-2.2020
10 19V2020 et (at) mous 14/2020/s0g00" - 1-2-2020
19212020 ™ et oo s 16/2020/s0grs 12-2020
12 [932020  lener(on) e 182020/s0gm 1-2-2020
| 13942020 | ene(at) mons 15/2020/s0 gm0 1-2-2020 |
14 los2020  len, [ EL8(a) onid 17/2020/s0gmy 1-2-2020
s 96/20276 Mfgﬂ L6(af) omid 13/2020/sogm 12.2020 |
L 161062020 Javgal) wous 22/2020/a.c0, | 622020
:13 1082020 5016, (o1) i 20/2020/s0g500 6-2:2020
18 1092020 &na(x) i 20202 07s0gym 6-2-2020
| 19852020 |ae(anagn mod 262020000 6-1-2020
20 11102020 [ aten(omtgh mmnd 252020 e 61-2020
332020 | av.o.(@0ns)) momd 13020/ e 6-1-2020
2 672020 a0 (at) ma 2312020 1
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- Iv. The answers fo the following questions along with the statements showing the
reason for delay in submitting themon time were Jaid under Rule 47 (2):

da’t'_@mén@ mueoagme - MA@ aNlamnailsomm amars,;.mrmé_
14 10 _ 3662
14 4 | 2525 .
14 16 S| 411,500, 797, 4092, 4117
14 18 395, 481




Welfare of Scheduled Castes/Scheduled Tribes/Other Backward Classes and

33

XXV
Minorities
20 XXVI Rélief on Account of Natural Calamities
7 XXVII Miscellancous Economic Services
22 XXIX Agriculture
23 XXX | Food
.24 XXX Animal Husbandry
25 XXX i Dairy .
26 XXXIV Forest
27 XXXV Panchayat
28 XXXV1 Rural Development
29 XXXVII Irrigation . J
30 XL Ports '
31 XLt Compensation and Assignroents
32 XLV Miscellancous Loans and Advances
XLV ~Bocial Security and Welfare

0s
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APPENDIX-XT .
' : ruao
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APPENDIX- XTI
STATEMENT SHOWING CONSTITUENCY NAME AND PARTY

AFFILIATION OF MEMBERS OF FOURTEENTH.
KERALA LEGISLATIVE ASSEMBLY

{AS ON 2-3-2020)

Sl |  Constituency IR " Party Affiliation of
No. .Name Ngme. of Members Members
1 2 : 3 o 4
1, Manjeshwar |ShriM.C.Kamaruddin | Indian Union Muslim
- League
2 Kasargod  |Shri N. A. Nellikunnu Indian Union Muslim
' C ' _ « League
3 Udma Shri K. Kunhiraman - | Communist Party of India|
o . (Marxist)
4 Kanhangad Shri E. Chandrasekharan Communist Party of India
5 Trikaripur | Shri M. Rajagopalan . | Communist Party of India
, : B (Marxist)
6 Pajyannu’r 18hri C. Krishnan ~ =~ | Communist Party of India
' - o {Marxist)
7 - Kalliasseri o Shtj T. V. Rajesh Communist Party of India
: ' ' (Marxist)
g Taliparamba Shri James Mathew Communist Party of India
B _ _ (Marxist)
9 Trikkur ShriK.C.Joseph - ° | Indian National Congress |
10 Azhikode Shri K. M. Shaji o Indian Union Muslim
" ' ' : League '
11 "Kannur Shri R amachandran : ‘Congress (Secular)
: - Kadannappalli _
12 Dharmadam Shri Pinarhyi Vijayan Communist Party of India |

(Marxist)
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Shri A, Pradeepkumar

1 2 3 4
13 Thalassery Shri A. N. Shamseer Communist Party of India
: ' . ' (Marxist)
14 | Kuthuparamba 'Smt. K. K. Shailaja Teacher | Communist Party of India
: : i ' ' (Marxist)
15 Mattannur | Shri E. P. Jayarajan Communist Party of India|
s i (Marxist)
16 Peravoor Shri Sunny J_o_'seph Indian National Congress
17°'| Mananthavady |Shri O. R. Kelu 't Communist Party of India
(ST (Marxist)
18 Sulthahbathery Shri §. C. Balakristinan- Indian National Congress |
(ST) _ ’
19 - Kalpetta Shri C. K. Saseendran Communist Party of India
- (Marxist)
20|  Vadakara  |Shri C. K. Nanu Janata Dal (Secular)
21 - Kuttiadi Shri Parakkal .Abduﬂa : Indian Union Muslim
, League
22 Nadapuram Shri E. K. Vijayan Communist Party of India| -
23 " Quilandy Shri K. Dasan Communist Party of India
R , _ (Marxist)
24 Perambra Shri T. P. Ramakrishnan Communist Party of India
o ' © (Marxist)
25| Balusseri (SC) | Shri Purushan Kadalundi {Communist Party of India
_ ' - o C (Markist)
26 Elathur - Shri A K. Saseendran Nationalist Congress
' Party .
27 | Kozhikode North | Communist Party of India|

(Marxist)
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4

* Vallikkunnu

T 2 3
28 i Kozhikode South |[Dr. M. K. Muneer Indian Union Muslim
T : - ' League
29 Beypore Shﬁ V.K C. Mammed Koya j Communist Party of India
o " (Marxist)
30 | Kunnamangalam. Shri P. T. A. Rahim ' Independent
31 Koduvally  |Shri Karat Razack Independent
32 .Thiruva:hbadi Shrx George M.Thomas | Communist Party of India
: , o ' (Marxist)
33 Kondotty Shri T. V. Tbrahim - ‘Indian Union Muslim
: ' League
34 Eranad Shri P. K. Basheer Indian Union Muslim
' League
35 Nilambur Shri P. V. Anvar _ Independ_eﬁt
36 | Wandoor (SC) 1Shri A. P. Anil Kumar Indian National Congress
. ’ . . ’ I d! U " M i-
37| . Manjeri | Shri M. Ummer ~ndian Tmon Yiushm
E _ 7 - Leagune
o Indi ion Musli
38 | Perinthalmanna |Shri Manjalamkuzhi Ali 1an Umqn e m
: League
39 Mankada Shri T A Ahammed Indian Unlon.Mus;q;; .
. Kabeer - _ League
40| Malappuram | Shri P. Ubaidulla Indian Union Muslim
: _ League
41|  Vengara  ShrK. N. A.Khader fndian Union Muslim
' League
) Shri Abdul Hameed. . Indian Union Muslim

League
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1 2 3 4
' ' - Indian Union Muslim
43| Tirurangadi  |Shri P. K. Abdu Rabb ndian Union Mus
_ League
44 Tanur | ShriV. Abdurahiman National Seculas
_ Conference
- . hldl U - M .
45 Tirur .| Shr. C. Mammootty ian Union Muslim
_ League
46|  Kottakkal |Prof. Abid Hussain Thangal| oo Union Muslim
: ) o League
47 Thavanur Dr. K. T. Jaleel Independent .
48 Ponnani Shri P. Sreeramakrishnan Communist Pa'rty of India
‘ : _ (Marxist)
49 Thrithala Shri V. T. Balram Indian National Congress
50 Pattambi. - | Shri Muhammed Muhassin P. | Communist Party of India
51|  Shomur  |ShriP. K. Sasi Communist Party of India
) ' (Marxist) -
" | Communist Party of India|
52|  Ottapalam ‘. |ShriP. Unni Communist Party of India
, (Marxist)
o ‘ Communist Party of India
53 ongad (8C) . |Shri K. V. Vijayadas (Marxist)
54| Mannarkkad = |Shri N. Samsudheen Indian Union Muslim
o League
5 : ' munist Part i
55 Malampuzha  |Shr V. S. Achuthanandan Communis ] y of India
' (Marxist)
56 Palakkad Shri Shafi Parambil Indian MNational Congress
o c ist Party of Indi
57|  Tarur(SC)  |Shri A. K. Balan ommunist barty o Incia
. , (Marxist)
58 Chittur -1 Shri K. Krishnankutty Janata Dal (Secular)
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1 2 3 4
. i I Indi
59|  Nenmara  |ShriK. Babu Communist Party of India
' (Marxist)
: ‘ , e nist f India -
60 Alather  [Shri K. D. Prasenan Communist Party of India
} ) {Marxist)
S ' c ist Party of India
61 | Chelakkara (SC) |Shri U. R. Pradecp emmunist Farty of India
. : (Marxist)
. . . . f .
62| Kunnamkulam |Shri A. C. Moidcen Communist Party of India
oo . (Marxist)
o C ist Party of Indi
63| Guruvayoor |ShriK.V. Abdul Khader |CCTmiunist Party of India
. _ - (Marxist)
o 3 | Communist Party of Indi
64 Manalur | Shri Murali Peruneily emmunist Farty of India
o . (Marxist)
65| ‘Wadakkanchery |Shri Anil Akkara Indian National Congress
66 Ollur | Shri K. Rajan | Communist Party of India
67 Thrissur Shri V. 8. Sunil Kumar. Communist Party of India
68 Nattika (SC) | Smt. Geetha Gopi _ Communist Party of India
69 | Kaipamangalam |Shri E. T. Taison Mastef Communist Party of India
- unist Party of Indi
70| Irinjalakuda | Prof. K. U. Arunan Commnunist Party of India
. Ny _ (Marxist) -
M|  Puthukkad  Prof. C. Raveendranath | COMmUmist Party of India
{Marxist)
' ist Party of India
72 Chalakudy Shri B. D. Devassy Commm;;:{ arxi S:;O ned
73 ch!ungalhir_ Shri V. R. Sunil Kumar Communist Party of I'_ndia
74 Perumbavoor | Shri Eldose P, Kunnapillil | Indian National Congress
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2 _ 3 4
75 Angamaly { Shri Roji M. John' Indian National Congress
76 Aluva Shri Anwar Sadath Indian National Congress
77 Kalamassery | Shri V. K. Ebrahim Kunju ndian Union Muslim
' League
178 Paravur Shri V. D. Satheesan Indian National Congress
. ' Communist Party of India
79F ..V Shri S. :
ypeen hri 8. Sarma (Marxist)
%0 | - Kochi Shri K. J. Maxy Cormunist Pa.rty of India
. (Marxist)
81 | Thripunithura |Shri M. Swaraj Communist Party of India
: . _ _ (Marxist)
82 Ernakulam  |Shri T. J. Vinod | Indian National Congress
§3|  Thrikkakara | Shri P. T. Thomas Indian National Congress
84 | Kunnathunad (SC) | Shri V. P. Sajcehdran_ Indian National Congress
_ 85 Piravom Shri Anoop Jacob | Kerala Congress (Jacob)
86 | Muvattupuzha = | Shri Eldho Abraham Communist Party of India
’ N - f .
87 | Kothamangalam |Shri Antony John Communist Pafty_o India
. (Marxist)
- i f India|
-{ 88 | Devikulam (SC) |Shri S. Rajendran Communist Party of India
, ' | (Marxisy)
89 | Udumbanchola |Shri M. M. Mani Communist Party of India; -
_ (Marxist)
1.90 Thodupuzha Shn P. J. Joseph " Kerala Congress (M)
91 . Idukki Shri Roshy Augustine Kerala Congress (M)
92 Peerumade Smt. E. S. -Bijimol' Communist Party of India

637/2020.
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Mavelikkara (SC)

1 2 4
o Nationalist Congress
93 Pala | Shri Mani. C. Kappan i one
: : Party
94 Kaduthuruthy |Shri Mons Joseph " Kerala Congress (M) -
95 Vaikom (SC) Smt. C. K. Asha Communist Palt_y of India
' : . ' o Communist Party of India
96 Ettumanoor Shri K. Suresh Kurup L
. (Marxist)
Shri Thi h '
97 Kottayam | r Raz:E:h::; | Indian National Congress_
98 Puthuppally Shri Qommen Chandy Indian National Congress
99| Changanassery Shri C. F. Thomas Kerala Congress (M)
100| Kanjirappally |DR. N. Jayaraj ~ Kerala Congress (M)
101 Poonjaf Shri P. C. Géorge Iﬁdepéndent
102 Aroor Smt. Shanimol Osman Indian National Congress
103 Cherthala Shri P, Tﬁilothaman Communist Party of India
C ist Party of Indi
104 Alappuzha . |DR.T.M. Thomas saac | o umist Party of India
T ) . € : (MaerSt)
| C ist Party of Indi
105| Ambalappuzha |Shri G. Sudhakaran -oriuist Farty of India
_ _ _ (Marxist)
106 ~ Kuttanad vacant
107 Haripad Shri Ramesh Chennithala Indian National Congress
C ist Part ‘ f Indi
108| Kayamkulam |Smt. U. Prathibha ommunist Party of India
- ) : - (Marxist)
' C i f Indi
109 Shri R. Rajesh ommunist Party of India

(Marxist)
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% Expired on 8-3-2020, »

12 3 4
110 Chengannur |Shri Saji Cherian Communist Party of India
(Marxist)
111 Thiruvalla Shri Mathew T. Thomas Janata Dal (Secular)
12 ; R'anni Shri Raj’u. Abraham - ' Communist Pe-l‘rty of India
: o E (MarXist)
113 Aranmula Smt. Veena Geaorge . Commuzist Pa.rty of India
(Marxist)
14|  Kommi  |ShriK.U.Jenish Kumar | Crimiunist Party of India
_ _ S : (Marxist)
115 ° Adoor (8C) Shri Chittayam Gopakumar | Communist Party of India
116 | Karunagappally |Shri R.ARamacha‘ndran | Communist Party of India
| | Communist Marxist
17 Chavara Shri N. Vijayan Pillai * Party Kerala State
' _ _ Committee
118 | Kunmathur (SC) |Shri Kovoor Kunjumon Independent
| ' ' f Indi
19| Kottarakkara |Smt. P, Aisha Potty Communist Party of India
. . (Marxist)
120| Pathanapuram - |Shri K. B. Ganesh Kumar | Kerala Congress (B)
121 Punalur Shri K. Raju Communist Party of India
Shri Mullakkara '
. ist P .
122 .Chadayamangalam Retnakaran - Communist Party of India
- ist Party of India
123 Kundara- | Smt. J. Mercykutty Amma | COTunist Party of India
. (Marxist)
124 Kollam Shri M. Mukesh Communist Party of India|
. _ {(Marxist)
; ' C ist Party of Indi
125| Eravipuram  |Shri M. Noushad - -Ommms’ Terty of ncia
{Marxist)
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1 2 3 4
1126 Chathannoor . |Shri G. S. Jayalal Communist Party of India
. ist P dia|
127| . Vakala  |Shri V. Joy, Communist Party of India
7 ~ (Marxist)
' ' . Communist Party of India
. . .
128|  Attingal (SC) |Shri B. Satyan (Marxist)
129 Ch““‘fg‘é‘)‘“ﬂ'“ Shri V. Sasi Communist Party of India
130) Nedumangad {Shri C. Divakaran ' Communist Party of India
131 Vamanapuram | Shri D. K. Murali Communist Pa_r;y of India
' (Marxist)
132| Kazhakoottam Shri Kadakampally 1 Communist Pa}'ty of India | .
Surendran . {Marxist) _
133| Vattiyoorkava | Shri V. K. Prasanth Communist Party of India
. (Marxist)
134 Thiruvanantha Shri V. 8. Sivakumar  Indian National Congress
purara _ _ _
135 Nemom Shri O. Rajagopal Bharathiya Janata Party
136| Amuvikkara  |ShriK. S. Sabarinadhan | Indian National Congress |
, . ‘ . ' Communist Party of India
137 Parassala Shri C, K. H.areendran | ist)
138| ° Kattakkada |ShriL B. Satheesh Communist Party of India
. . ' (Marxist)
139 Kovalam Shri M. Vincent Indian National Congress
140| Neyyattinkara |Shri K. Ansalan Commuist Party of India
: (Marxist)
141 | Nominated Member | Shri John Fernandez Communist Party of India

(Marxist)






